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CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH

0.A.No.379/96

Jednesday, this the 29th day of October,1997.
CORAM:
HON'BLE MR AM S IVADAS, JUDICIAL MEMBER

HON'BLE MR SK GHOSAL, ADMINISTRATIVE MEMBER

KR Venkatachalam,
Lecturer in Physics,
Nawaharlal Nehru College, :
Kadmath, - - Applicant

By Advocate Mr PV Mohanan

Us
1. The Administrator,
Union Territory of Lakshaduweep,
Kavaratti, ' A
2. The Sacretary,

Ministry of Human Resources
Development,

(Departmant of Education),
Government of India,

New Delhi.

3. - K Cheriyan,
Principal,
Mahatma Gandhi College, Androth,
Union Territory of Lakshadueep. - Respondents

By Advocate Mr PR Ramachandra Menon(forR.182)

By Advocate Mr MR Rajsndran Nair(for R-3)

The application having been hmsard on 29.10.97 the
Tribunal on the same day elivered ths following:

ORDER
HON'BLE MR AM SIVADAS, JUDIC JAL MEMBER

When the 0.A. yas taken up for hearing, learned
couﬁsel for the applicant submitted that he may be permitted
to withdraw the 0.A. Permission is granted and the 0.A, is

dismissed as withdrawun. No costs. :
Dated, ths, 29th October, 1997. ,/(§£Z:~___w“"—"
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— (AM S IVADAS)
ADMINISTRATL il JUDICIAL MEMBER

trs/3110



